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IN THE CENTRAL ADMINISTRATIOE:TRIHUNRL * HYDERABAD BENCH

AT HYOWH A AD

0.A. No. 1252/94., . - Dt. of Decision] : 14.11,94,
1- K.-Uenkatesuarlu - ’: t S A )
2. Fazalu ‘ah Sahib‘ , o , 2 - -
3. G. Nam " . hHandrudu T :
4. C.Renganayukuluy ...Aup;lcunts.
Vs . “h.:,‘éf“i : oot
.. - » . 4
1. Divisionsl Parsonnel Officer,
"5C Rly, Guntaksl,
2, Oivisioggl Reilway Manager,
sc Rly{ Guntakal, !
3. Lanergﬁiﬂanager, ’
ST Rly, "Rail Nilayam, ' _ . ‘
S¢cunderabad, ‘ »« Respondents,

t

Counssl Por the Applicarts Mr. V. Rama Rag

Counza! Por the Rgepondents Mr. D. Gapael BFa2n,5C for Rlys,

COR A - . '

THE HON'BLE SHRI JUSTICE V. NEELADRI RAD : yiICE CRAIRMAN
THE HON'BLE SHRI R. RANGARAJAN : McMBER (ADMN, )
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the request Por transfer cannot be entertained

in the scals in which they are working. Para 1313
(a) (1ii) of the P1ilusy Sstablis:ment Code lays doun
that the pay of the officer has to he pratectéd in
such 2 case, As the pay of the zpplicants is not
~:rs & direction hss ta be
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given to the ra:-~an ts for fixing ths oay of the

rnce with =ara 1313 (8)(iii) of

-
-

3pnlicants Inm sceards

the Railway Istabilshment Cods.

4. In the result, the 0.3. is ailoved at the

sgmission stage diracting thes reszondents to fix the

pay o the applicanté by nroteczting twelir pay in.

accordance with fara 1313(a)(iii) of the R:ziluay

‘Establfshment Code .+ 3n thaot basis, ths arrears

due to the applicants have to be paid. The time for

compliance is by the end of february, 1995. There

is no order as to costs.,
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1.

Livisional Persennel Officer,Seuath Central Railways,
Cuntakal,

2, Divisienal Railway Manager,Seuth Central Rallways,

RaxixNituynam, Guntakal,

3. Seneral Manuger, Seuth Central Railways,Rail Nilayam,

5.

Secunderabad,

A< One coepy te Mr,V.Rama Rao,Advecate,3-5-926/19/A,1st Fleor,

himayatnagar,Hyderabad-29,

6. Jie cepy te LibRacy,CAT,Hyd,
T. (e spare,
Kk,

1e copy to Mr,D,Cepal Ra>,SC feor Rlys,CAT,Hyéderabad,
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wet 11 5w Annexure.IIT |
South Centisl Raliway, Guntakal Division,
: : e - Personnej .Branch, |
G.mmu‘ dt. ‘1. 3.:9 3.

No,G.P.876/L/XDRT/Vol, X,

_ Sulse IntereBivisional Transfer of ASMe in scale
2, 12002046 ( RSRR}, ' ‘ |

-n 0 o9

. The following ASMs in scale R, 1400.220( RSRP) are
: [
transferied to BZA/SC (BG) Divisiens at thelr réguest on
. !

Dotton genitority in scale R, 1200.2040({RSED) as psr ususl ||
temms and conditiong spplicable for inter ivisional
: : |
raquest transfer and who are officiating in higher gradss
are zequi‘ed £0 go on revarﬁian o the 10“?&‘ gi:‘aée V]sz. |
R5. 1290ﬁ29m('ﬁs@). they are eligible to dzaw their pay -
admissible in grade Bs,1200«2040{ RSRP) and their pey will
|

12 flxed by BZA/SC {BG) Bivision in grade %5,1200a2040( RSEP)
after their joining at B2A/sC(BG) Division, - /'
;16 - R M e s o wr e EE SR e AR WS S W W ;;1;1; - ;r;n,;f; ;g :
' ¥ ™ 5 ; ? [ 1 X |
GF No, PF No, Name (8/5ri) Sth. two Divn, |

No,
R A SR MR R R WD W e M me e G e B SR SR S R AR AN R am e MM e W e

1. €273 05572745 G, Adikesava Rao, ASM/NW
2, €36 05572800 P,Lekshminarayana.ASM/CK SC(DBG)Div

- The tfansfem are ordered undsr the following terms ]

and conditions, ' :
‘ . _ ' , ’ |
1, They will rapk junier to the Pemmanent and temporarzy
- .o . ) : I
ASMe in scale &, 1200-2040{RSPP) on date nf their joining
. 1k

BZA Bivision, ' g ‘
: L{’isi
!

2. They should not seek reatransier to their parent

at @ later date.
They should be prepared to serve any Wrere on BZA Dj
) _ [

3,
will ke maintained in their parent division till they a
{

conflmed on B2ZA Division in their tum,




'w-s 12 twe=
4, ‘They are not éﬁgibie for any journey time,;’rapafer‘
and packing allowence, Or trensfer passes as ché -
txangfem ane omdered at theif own requesr..
5, fhe above st.afif may we relieved if no DAR/SPE/NVig.
cass panéingf ﬂ*@a'ipldt&(ﬂ against’ them on the date of
xe.uef. |
e akove orée:s are issued with the eppmval of
ampe tﬁnt: authotity, -
The €Gates of zelisf may ‘2 advised t.o this ofﬁca
and to all aoncened,
Sﬁ/—x XX XX 4
Guntakal,

// True apy 2/
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. SCUTHERN - - 5
SuSNOmENS REINAAY .
’ l. ‘ . ’ ' “‘ v ' :l. ’ ' ! .
No. F(5) 431/10/II/Vol,131,  Headquarters @ffice,
. .. . " Personnel Branch,
‘Mad £26m60006 3
' Dateds24-6.3991,

DRM/PMAS; MDUs TRJTg SBCp
. MYE&s PET & IVE,

© Bubs.  TFIXATION UF pr CF £Ms AND CTHER
' ETAFF JOIMED A POST ON INTER HATEWAY/
INTER DIVISIUN TRANSFER AT THEIR
o GUEST, .

Of l‘até-:tt': is b;:oug'ht to noti‘_c':a that the .fimt‘:iqn of
pay ‘of 5M6 and oth2r staff who ,clome on [intar?-ﬁailway/
szt Inter Divicional 'rransfer oh ";x.eviler%ion atcegiting
hotton sem‘qri-‘ay“az?hnetidone gs per puies qm force, |

ie is ;mm-fére aé'ﬁs(e& ‘that in tm cese of pemmansnt

employees ¢oming on Inte ra-mvisionél/ﬁitemmai ivay t-mn'sfer '
on zeversion, . tpeir pey is required £0 ke pmtx.cueé .1n »
tems of Rule No,1313(a){iit) of Rail‘\'e.y bs..abma.arment Goda,

which feads as underie

“When appointment to the new post .ts made on
transfer at his/her request undexr Rule 227(2)
{FR-1BA) ané waxk mmm nay in time acale of the

post 13 less than th2 substantive pay in respect
of the 014 post, he will draw that maximum as
initial pay®.

Pj_eése' therefore ensure that fixation of pay is

regulated accoréingly.

The ¢asés which are Otherwlee deazlt with should ke

reviewed immediately.

B8/ X X X X X XX » -
CHIEF PERSONNAL O ‘ICER.

// Tre Copy //
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§. VENKATA MALLA REDDY
ADVCCATE
Standing Eounceﬁ For Railways
Fla: No. 9, Sai Vilia Aparemands,
Opposice Sai Baba Temple,

Owarakapuri Coloiiy Panjagutea, Hys






